DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Monday, 19 May, 2014/ 6 Jyestha, 1936 (Saka)

No. 13

Sub:- Continuation of MLALAD Scheme when Delhi Legislative Assembly is under
suspended animation and President Rule is imposed in Delhi.

As per the direction of Hon’ble Speaker, Delhi Legislative Assembly a copy of
the letter No. F. 18(004)/UD/Plg./MLA/CD-021262778/1650 dated 09.05.2014 received
from Secretary, Department of Urban Development, GNCT of Delhi is enclosed herewith
for the information of the Hon’ble Members of Delhi Legislative Assembly regarding
continuation of MLALAD Scheme.

LAL MANI
Deputy Secretary
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GOVERNMENT OF NCT OF DELHI
DEPARTMENT OF URBAN DEVELOPMENT
10 FLOOR: DELHI SACHIVALYA
L P. ESTATE: NEW DELHI-110002

F.No. 18(004)/UD/Plg/MLA/CD-021262778/ | § € © Dated: 9 \S’r PEARN
To, '

The Hon’ble Speaker,

Delhi Vidhan Sabha

Old Secretariat
Delhi -110 054

Subject:  Continuation of MLALAD Scheme when Delhi Legislative Assembly is under
suspended animation and President Rule is imposed in Delhi.

Sir,

It is to inform that a question arose whether MLALAD Scheme can be continued
when Delhi Legislative Assembly is under suspended animation and President Rule is
imposed in Delhi. On the issue, the UD Department, which is the nodal department for
implementation of MLALAD Scheme, sought opinion of Law Department, Government of
NCT of Delhi and finally from Ld. Solicitor General of India. The Law Department,
Government of NCT of Delhi has given the opinion to continue the Scheme, even ff,
President Rule is imposed in Delhi and Legislative Assembly put under suspended
animation. The Solicitor General of India has also offered his opinion which is reproduced
below:-

1- The MLALAD scheme can be continued until such time the Legislative House is
under Suspended Animation and neither dissolved nor the MLAs cease to be the
members thereof: and

2- The MLAs under such circumstances can recommend work for sanction under
MLALAD scheme since they are discharging their executive functions. However,
they will be subject to the laws passed by Parliament during the continuance of

_ the President’s rule and aiso be accountable to the Lt. Governor of Delhi in the
—mplementation of the same.

The above opinion was placed before the Hon'ble Lieutenant Governor-of Dethi;-who
had approved that MLALAD Scheme to be continued, once model code of conduct is over
i.e. after 16.05.2014. It has also been desired by Hon'ble LG, that Hon’ble Speaker should
be informed, who should then inform the Hon’ble MLAs in turn. It is, therefore, requested
that Hon’ble MLAs of Delhi Vidhan Sabha may please be informed from your office that
they can recommend works, in their respective area under MLALAD Scheme as per
guidelines, as above.

Yours faithfully,

QE? g\5]14
(Rajendra Kumar)

Secretary (UD)
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